BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION No. 775 of 2019

IN THE MATTER OF:

Varun Sheokand

Union of India& Others

........... Petitioner

Versus

....... Respondents

REPORT ON DISTRICT FOREST OFFICER, FARIDABAD.

MOST RESPECTFULLY SHOWETH:

1.

That this Hon’ble Tribunal has taken cognizance of the captioned
original application. A detailed report dated 25.02.2020 has been
filed by the Haryana State Pollution Control Board along with copy of
writ petition filed by the respondent No.10 & 11 herein and Order
dated 06.04.2018 passed by Hon’ble High Court. However, the
Forest Department has issued forest offence report(s) and lodged

F.I.R.s as detailed below:

Sr No FOR No Dated FIR No Dated Remarks
1 06/0580 22-4-2016

2 051/0452 3-10-2017 s

3 052/0452 | 25-10-2017

4 055/0452 | 11-11-2017

5 019/0453 23-4-2021 0318 6-5-2021

The report is submitted accordingly for kind consideration of this Hon'ble

Tribunal. The directions passed by this Hon’ble Tribunal complied with.

Dated: o5 07)7/)

Place:

éﬂkumar, \F.5 '

Faridabad

Deputy L?})ns Vator of Forest
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District (fvam): FARIDABAD PS. (wrm): SURAJ KUND Year (ad): 2021
FIR No. (mg.R. #.): 0318 Date (Ramw): 06/05/2021
12:30
. s Gl f( =g B ’ ! SRR i
&) , A
1 1Pc 1860 188 |

§a Occurrence of offence (S Y gy

b bay iy, hake fraam (e oy Enate Fo Mok way
Hiene Perind o sy Taane Frow o sty pe TR T e—
(& Information received at PS. (wenomi Date (Raim): Time (wan):
) e ) 06/05/2021 12:30 hrs
(¢) General Imkafmmw Entry No. @R #.): Time (wwa):
(RXrray wend): 013 06/05/2021
12:41 hrs
Type of Information (o0 @1 wwR): Wrirten
Place of Occurrence
(Teareys);
L m'mm-mﬁwmmm.mammm EAST 6 Krnis) Beat No. et w ).
) Aukidress (o e

Gl I casee, mistsinhe the it ool ik Pl Sition, g N of B35, MMmmgﬁwmm;
Bistriet (uase) (Fboer coromyy;

Complainant / Informant (Rrsraeeat /
@ Name (am): aroty
)
(b Father'siushand's Name (Ranufiy 1 am).
)
(¢ Date/Year of Birth (or= Ry | ad); () Nationality (ardfran): INDIA
) 1986
(e UID No. (gamést &.):
)
§f Passport No. (areroié 4.):
Date of Issue (wrdt =t rmﬁtmmmwmz
fafa): ‘
&  Oceupation (aawra):
)
(h  Address
) (wa:
S.No. Address Type (T @ Address (Tan)
(w4, W)
1 Present Address T X8, ovafory, 4 i iR i, wrg arw
A= 8 17 wh, SECTOR-17, FARIDARAD,
HARYANA, INDIA
2 Permanent Address  wxy e, wratera, wr ofies sftes e, wrf arr
XA 17 W, SECTOR-17, FARIDABAD,
_ _ HARYANA, INDIA
M Phone number (v .): Mobile (starger &.):
Details nfimnmnimspmtmlﬁammm&mw particulars (sma
wifre e aifiges a g Fraeor afga avfa):

5.No.  Name () Allas (3om) Relative's Name (Redere zr ams)
ooz )
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11 Inquest Report / U.D. case No.. if any (sgay weftan frays | qedtenaor 6., aft @ )

S-No.  UIDB Number (qesiesrareor )
{%}ﬁ.}

12 First Information contents (Wuw ga= Au):

w%msﬁwmmﬁa«:«wmmwﬁmm T A, w17,
it | g - 0129-2222329 w111 Rers-03.05.2021 e F urr v, vy
- siedi o g di g 1. Huadsas &m#?&m%wxmmwﬁ%%m

13 ummzmmmmwmm. I reveals commission of
. offence(s) u/s as mentioned at Item No. 2,

(Y mrefy :mmmawmamwmmmwm
'ﬁmmésmwf

(1 Registered the case and took up the investigation (razon gof vt mar ofte
) W & forg Ry ). or (am

(2 Directed (Name of 1.0.) (s srferdt = Rank (gz): A;s:t St
) am): Narender Kumar (Assistant Sub-Inspector)

No.(.): 2174 1o take up the Investigation (wt sy SR T A @3 &
Frar Rar man) or ()
Directed (Mobile No, of 1.0.) (wrfar siftresrd asr aarge ) 918368339300

(3 Refused investigation due to (w1 & farg): or (& &R g fay an)
(4 Transferred to P.S. (urm): District (frem):

on point of jurisdiction (w5t aarflen
& TR greatatia).
ELR.M&W:&(&Q@&M@I&M ant / informant, admitted to be corpect)
recorded and a Copy given to the complainant /informant, free of cost.
M;Mmmwmmmmwymmmm
ﬁqwﬁwﬁﬁmﬂ)

Signature of Officer in charge,
Police Station (urr gurd %
BEATER)

Name (sm); KULDEEP SINGH
Rank (9%): 1 Inspector)




